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Raids conducted by Enforcement
Directorate on premises of

Sehgal Paperg

4700. SHRI K. LAKKAPPA:
SHRI AJIT KUMAR MEHTA:

Will the Minister of FINANCE be
pleased to state:

(a) whether it is a fact that Ebn-
forcement Directorate raided the office
and premises of Sehgal Papers;

(b) if so, full details of the incrimi-
nating documents seized; and

(c) whether the Managing Director
of the company has violated FERA and
if so, details of action contemplated
in the matter?

THE MITSTER OF STATE IN
THE MINISTRY OF FINANCE
(SHRI SAWAISINGH SISODIA):
(a) to (c). The officers of the In-
come-tax Department, in association
with the Enforcement Directorate,
searched the premises of M|s. Sehgal
Papers Ltd.. New Delhi and the resi-
dential premises of its President]
Managing Director, Shri M. M. Sehgal,
on 3-7-i1980. As a Tresult of the
searches, various records and foreign
exchange of the value of Rs. 6,000|-
approximstely were seized. Investi-
gations are ‘m progress. It will not
be in the interesw of effective investi-
gations to disclose further details at

/

this stage. Based on the result of the
investigations, appropriate action, in
accordance with the law, will be
taken.
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